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MR. CHAIRMAN: Thank you.
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MR. CHAIRMAN: Mr. Minister, as there is no time,
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MR. CHAIRMAN: Please. ...(Interruptions)... The Home Minister has taken note
of all the suggestions and also the clarifications. Please go through it. I really feel sorry
that I could not allow the Home Minister earlier. Normally it does not happen, but
today, at least, we had an opportunity to hear the Home Minister. Many doubts have
been clarified but still there are some doubts in the minds of the hon. Members. So,
please take care of them and then send them answer. Question Hour. ...(Interruptions)...
Question No.181. Mr. Minister. ...(Interruptions)... 9T 34 EERSIEN

SHRI ANAND SHARMA: Sir, at 1 o'clock. ...(Interruptions)...

MR. CHAIRMAN: Today is Friday. ...(Interruptions)... Please. What can I do?
...(Interruptions)... I have been cautioning the hon. Members. ...(Interruptions)... All the
hon. Members, who want to go, please go quietly. ...(Interruptions)... If you want to

remain, please remain quietly. ...(Interruptions).. Please.

ORAL ANSWERS TO QUESTIONS
Subsidy for sugar sector

*181.SHRIT. RATHINAVEL: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government has approved a subsidy of I5.5 per quintal of sugarcane
crushed during the 2017-18 season to help sugar mills clear more than ¥ 19,000 crore

dues to cane growing farmers;

FTransliteration in Urdu script.
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(b) if so, the details thereof;

(c) whether the assistance would be paid directly to farmers on behalf of mills;

and

(d) whether the subsidy would be adjusted against the Fair and Remunerative
Price of 255 per quintal fixed by Government as the rate that mills must pay to cane

growing farmers as well as the arrears of payments pending from various years?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN): (a) to (d) A Statement is laid on the
table of the House.

Statement

(a) and (b) With a view to improve the liquidity position of the sugar mills to enable
them to clear cane dues of farmers and to offset the cost of cane, the Central Government
has extended assistance @ I 5.50/quintal of cane crushed amounting to about ¥ 1540

crore.

(c) and (d) The assistance shall be paid directly to the farmers on behalf of the mills
and be adjusted against the cane price dues payable to the farmers including arrears of

previous s€asons.

SHRI T. RATHINAVEL: Respected Chairman, Sir, the Indian sugar industry is
already facing problems to clear arrears of cane growers and the sugar industry is also
facing difficulties to realise the cost of their production. It is estimated that India's sugar
production this year will touch 360 lakh metric tonnes and liquidating this will be a

daunting task for them. In the meanwhile..

MR. CHAIRMAN: What is your supplementary, Rathinavelji? ...(Interruptions)...

Please.

SHRI. T. RAHINAVEL: In the meanwhile, India has imported about 30,000
quintals of sugar from Pakistan which is quite cheaper than the Indian sugar. This import,
if continued, will have a serious repercussion on the Indian sugar industry which provides
lakhs of people employment and helping sugarcane growers. Therefore, I would like to
know from the hon. Minister the steps by the Government to protect the domestic sugar

from cheap import of sugar from the neighbouring countries, including Pakistan.



46 Oral Answers [RAJYA SABHA] to Questions

YN AT, WreT 3R Ardeif~e faavor =mera 3 o w534 (3h .. atesh):
IR TR OR, AT I MY A1y | I8 a1 orars g {6 ard § -1 &1
ITE SATET 1 VT 8 3iR U8 91T Wal § fb 2017-18 § €9R S H 316 G < 718} dfeh
STHIT 322 ARG T A1 BT ST g3l 21 I8 I el & b Sfg Scure o4 8l 2, a9 A1
Y BT AT BT &, Tt Y ST 81 S%0) bR 3 UTfhRed T AT 3197 <M F <97 P 37ex
ST I 3 TET B, 98 B |Tel 20 oG 7 b NN 3MAT Biel) 8 3R 89 25 W 26 oG
A A &1 ot Y B €1 T8t 9% g8 Hard § {6 g9 A9 67 919 SareT B 7 8
S, A G J &1 ue goT o1 fb $1eaeri ®f 541 e Sy, s R 4 I8
AT Uia BV U fFes & fRme 3 B &1 UHe ar+ & o1 e i g

MR. CHAIRMAN: Right. Second supplementary.

SHRI T. RATHINAVEL: Respected Chairman, Sir, Tamil Nadu sugar industry
has been passing through a difficult period as it has been hit by record low production
following the failure of monsoon. The capacity utilisation for sugar mills in Tamil Nadu
slumped to 25 per cent during the current season and that the cost of production has also
gone up heavily. With low sugar prices, sugar mills in Tamil Nadu could neither pay the
fair and remunerative price on time nor service nor repay the loans. So, it has been demand

of sugar mills in Tamil Nadu that they should be exempted from export obligations.

MR. CHAIRMAN: Right. Are you exempting them from export obligations?
...(Interruptions)... This is not the system; you have to come to the operative part every

time. In the beginning, it is okay.
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it uTafar: ST |are ® b are you going to give them exemption from export

obligation?
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SHRI C.R. CHAUDHARY: It is not possible.
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